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FIFTEENTH KERAI,A Lf,GISLATNTE ASSEMBLY
Eighlh Se!!ioD

Monday, January 23, 2023

GOVERNOR'S ADDRESS TO TIIE LEGISL{TWE ASSEMBLY
AT 9.00 &m.

PROGRAMME

l. AII the Menbers rxill
before 8.50 a.rn.

take their seats in thc Assembly Chamber

2. The Honourable covemor will arive at 8.52 a.m- at the porch on the Eastem side of
thc Legislature Complex. The HonoD,.able Govemor will be received by the Speskcr,
the Chief Mi ster, the Minister for Pfflia&entary Afairs, the Chief Soiretary ana the
Secrctary to Legislative Assembly.

3. The Honourable Govemor is presented with a national siJue afft led to the entraIlce of
the Chamber.

4. Just at lhe entratce to the Chamber, the Chief Marshal ,,vill ann,)unce to the MeBbers
the drival of thc Hoaourable Goverrcr. Then the Honounble Covemo. will be led to
he dais, the Aide-dc-Camp to th6 Honouable Govemor, the Secretary to lagislative

Assembly, the Speakcr, ihe Hooourable Govemor, the Chief Mirister, the Miniscr for
ParliarDentary Affaim, the Secreta.y to the Honouxable Govemor and the Chief
Secretary marching in processiorl l'he trumpete$ will sound the fanfarc till Ote
Hooouable Govemor arrives at his chtir.

5. When the Honourable covemor, th€ Speak€r, the Chi€f Minister aad the Minister for
PadiaEeDtary AffaiG enter the Cha$ber, the House will stand and will keep standiag
uotil they Ilach the dais. After the Hooourable Covemor and the Speaker occupy rheii
Espective positiom on the dais, National Anthem will bc phy;d. Then they will
occupy thei! seats. The Members will also rcsume their sea6.

6. The Aidc de-Camp who accomln ries thc Honoumble Govemor will occupy tbe seat
provid€d for him o! the dais behind th: Honoumblc GoYcmor. TIle Chief Seeietary and
thc Sacretary to the HonoulAble Govct:Dor will occupy thcir scats provided for lhem in
the Chamber.

7. The Holourable Governor will then deliver the Addrcrs to the Membe.s. After thc
Address, when the Hotourable Govemor takcs his positi(,n in ftoot ofhis sed. Natioial
Anthem will be played again. From tlrc moment the Honourabl,, Covemor rises liom
his seat to depart, the House will stand and will keep rita[ding until the Honor[able
Govemor departs from the Chamber.

8. The Honourable Governdr will be escorted back to the car, the Aide-de-Camp to the
Hooourable Govemor, rhe Secretary to Legislatile Assembly, the Speaker, thc
Honouable Govemor, the Chief Minister, the Minister foi parliamentary Affairs, the
Secrelary to the Honourable Govemor and the Chief Secretaiy ma_rching in procession.

9. The Speaker will lhen return to the lais alld occupy th€ Chair when copies of the
Address aloig with Motion ofThanks ,rill be distributed ro the Members.

A. M. B^SBEER.
Secretary.


